JOINT INSPECTION REPORT
IN THE MATTER
OF

OA NO-1007/2019

Priyanka modern Sr. Secondary School Applicant (S)
VIS
Uttar Pradesh Pollution Control Board & Ors. Respondent (S)

DATE OF INSPECTION — iO——lZ-Zﬂlf’
Background:-

The Hon’ble NGT(PB), New Delhi order dated 13/11/2019 mentioned that Grievance in this
application is against operation of boilers of distillery unit operated by M/s Dhampur Sugar Mills in
District Bijnor, Uttar Pradesh. The same is affecting the health of the students in the vicinity. Let the
Uttar Pradesh State Pollution Control Board (UPSPCB) and the District Magistrate, Bijnor look into
the matter, take action in accordance with law and furnish a factual and action taken report in the
matter within one month by e-mail at judicial-ngt@gov.in. A copy of this order be sent to the
UPSPCB and the District Magistrate, Bijnor by e-mail for compliance. The applicant may furnish a
set of papers to the UPSPCB and the District Magistrate, Bijnor and file affidavit of service within
one week. List for further consideration on 27.01.2020.

In compliance of the above Hon’ble NGT order dated 13/11/2019 a committee was
constituted by District Magistrate District Bijnor by office order No. 1128/D-5/Bijnor-2019 dated 18-
11-2019 (annexed as Annexure-1). The committee consists of following three departmental
members:

1. Chief Medical Officer, District-Bijnor
2. SDM, Dhampur, District-Bijnor
3 Regional Officer U.P. Pollution Control Board, Bijnor

Alleged Industry M/s Dhampur Sugar Mills Ltd. Dhampur, Bijnor and Priyanka Modern
Senior Secondary School Dhampur, Bijnor was inspected by Additional CMO Bijnor, SDM
Dhampur, UPPCB (AEE Bijnor) & UPPCB (RO Bijnor) on December 10" 2019. The above industry
was also inspected by District Magistrate Bijnor on dated 28.12.2019. Photographs annexed as
Annexure-2. The observation of the team is as follows-

1. M/S Dhampur Sugar Mills Ltd., Dhampur, District-Bijnor have a Sugar unit (cane crushing
capacity 14000 T.C.D.), distillery unit (capacity 200 KL / day) and co-generation power plant
(capacity 60 MW) in their premises.

2. M/S Dhampur Sugar Mills Ltd. (Sugar Unit), Dhampur, District-Bijnor has been established &
operated since the year 1933, M/S Dhampur Sugar Mills Ltd. (Distillery Unit) since year 1991
and Co-Generation Power Plant since year 2006.
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. Priyanka Modern School, Dﬁampur_, Bijnor is situated near the premises of M/s Dhampur

Sugar Mills Ltd. (Distillery Unit), Dhampur, District-Bijnor. In the premises of the Priyanka
Modern School, there are three institutions, namely Priyanka Modern Senior Secondary
School, Priyanka College of Medical Science & Research Center and Priyanka College of
Professional Education. The main gate of the school is located opposite side of the industry
near the Dhampur-Moradabad road (State Highway-49) and the back side of the school, in
which Priyanka College of Medical Science and Research Center is located towards the
distillery unit. The location map is annexed as Annexure-3.

According to the letter dated 10.12.2019 (annexed as Annexure-4) provided by Priyanka
Modern School, Priyanka Modern Senior Secondary School has been established since April,
1994 and the present strength of the school is 4014 students. Priyanka College of Medical
Science and Research Center has been established since July 2012, the present strength is 220
students. Priyanka College of Professional Education has been established since September
2014 & the present strength is 100 students.

. M/s Dhampur Sugar Mills Ltd. (Distillery Unit), Dhampur, District-Bijnor produces rectified

spirit/extra neutral alcohol/absolute alcohol/ethyl acetate-200 K1/ day by using molasses as a
raw material. At the time of inspection industry was found in operation.

The distillery unit has the infrastructure for management of spent wash to achieved Zero
Liquid Discharge (ZLD), the units are lagoon, two multi effect evaporator (capacity 1400
cubic meter/day. 1260 cubic meter/day), condensate polishing unit (CPU), 75 ton /hour
capacity slop fired boiler and bio composting area (total area - 16 acres) respectively. During
the inspection, all units were found in operation.

The Sugar industry has two boiler (capacity 170 TPH each) for steam generation with Air
Pollution Coritrol System (Electro-Static Precipitator) attached with the common stack of 90
meter height from the ground level. About 90 Ton/hr bagasse is used as fuel in both boilers.
The Air Pollution Control system was found in operation at the time of inspection.

. The Distillery unit has Slop fired Boiler of steam generating capacity 75 Ton/hr with Air

Pollution Control System (bag filter) attached with stack of 84 meter height from ground level.
In above boiler fuel uses as concentrated spent wash 25.5 Kl/hr with Bagasse-13.7 MT/ hr or
Coal (8.1 MT/hr. The Air Pollution Control system was found in operation at the time of
inspection.

M/s Dhampur Sugar Mills Ltd. (Distillery Unit), Dhampur, District-Bijnor has obtained NOC
from Uttar Pollution Control Board vide letter no. 139/ NOC -287/ Bijnor-17 dated
02.05.2017 for the installation of Slop fired Boiler (capacity 75 TPH) in the premises of
distillery unit, copy of NOC is annexed as Annexure-5. The distillery unit has also obtained
the permission from the Director of Boilers, Uttar Pradesh Kanpur to the installation and
operation of its Boiler (capacity 75 TPH) in the premises of the factory. The copy of said letter
provided by the industry is annexed as Annexure-6.

M/s Dhampur Sugar Mills Ltd. (Distillery Unit), Dhampur, District-Bijnor has obtained
Environmental clearance for the expansion of the distillery unit from 200 Kl / day to 350 K1/
day from the Ministry of Environment, Forest and Climate Change, Government of India vide
letter no. J -11011/586/2017 -1 A-II (I) dated 20. 03. 2019. A copy of the said letter is
annexed as Annexure-7. At Present the distillery unit is operating at capacity 200 Kl/day of
alcohol production.

. The boundary wall of Priyanka College of Medical Science and Research Center is about at
100 meters distance, the back gate of it is about 125 meters distance and the building of

educational institute is about at 135 meters away from the 75 Ton/hr slop fired boiler of the
distillery unit
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To control the emission of bagasse particles from the industry, a green net has been installed
approximately @7 meter height and 200 meter in length towards Priyanka Modern School and
03 number of water spray gun was also installed for water spraying. At the time of inspection,
the water spray gun was found in operation.

M/s Dhampur Sugar Mills Ltd. (Sugar and Distillery Unit), Dhampur, District-Bijnor has
obtained consent Air & Water from the Uttar Pradesh Pollution Control Board, which is valid
till 31.12.2019 and further applied to renew of consent Air & Water, which is under process in
the Board, a copy is annexed as Annexure-8.

Regarding the health of students in Priyanka Modern School Dhampur. Bijnor and the health
of villagers nearby industry, a letter dated 14.01.2020 has been received in this office from
CMO Bijnor (Copy is annexed as Annexure-9). According to the letter, health check-up of 75
students of Priyanka College of Professional Education, 3010 students of Priyanka Sr.
Secondary School, Priyanka College of Medical Science & Research Center and 155 villagers
has been done. Disease of students and villagers is classified as below:

Health Examination result of Priyanka College of Professional Education (75 Students)-

[rritation in eyes found in 18 students.

Respiratory disease found in 1 student (Upper Respiratory Tract Infection)
Headache found in 3 students.

Cough found in 4 students.

Abdominal pain found in 1 student.

Body ache found in 1 student.

Health Examination result of Privanka Sr. Secondary School and Priyanka College of
Medical Science & Research Center (3010 Students)

Irritation in eyes found in 12 students.

Dysponea (Respiratory problem) found in 3 students.

Headache found in 1 student.

Allergy found in 1 student.

Health Examination result of Villagers (155), nearby Industry

Eye irritation found in 6 villagers.

In compliance of the above order and in the view of nature, of complaint a letter dated
28.11.2019 & 03.01.2020 was sent to the regional office, U.P. Pollution Control Board,
Moradabad for monitoring of stack and Ambient air quality. Monitoring reports were received
from the Regional Office, U.P. Pollution Control Board, Moradabad. Annexure- 10, 11, 12,
13. The stack and ambient air quality monitoring results are as follows;

Table-1- Stack Emission Monitoring Result

w‘ﬂ i Qa/ b

3

SN. Date of | Name of the plant/ Air Pollution Control SPM Standard
monitoring Stack System installed Result Limit
Identification (mg/Nm°) mg/Nm3
I 11.12.2019 | Sugar Unit Boiler | Electrostatic Precipitator & 86.42 150
(170 TPH X 2) common stack height 90 Mt.
2 18.12.2019 | Distillery Unit | Bag Filter & stack height 84 48.07 50
Slop Fired Boiler | Mt.
(75 TPH
Table-2 Ambient Air Quality Monitoring result
SN. | Date of | Location SO, Std. for | NO Std. for | RSPM Std. for |
monitoring Result | (ug/m’) | Result (pg!m:) Result (ug/m'?)
(pg/m’) (ng/m’) (ug/m’)
1 11.12.2019 | Priyanka  modern | 54.0 59.0 208.59
School Campus 80.0 80.0 100.0
2 05.01.2020 | Priyanka modern | 42. 33.0 197.96 |
3



School Campus
3 05.01.2020 | Dhampur Sugar | 43.0 36.0 159.66
Mills Lid., g
Dhampur, ;
Administrative
Building
4 05.01.2020 | Dhampur Sugar | 42.0 14.0 182.12
Mills Ltd.,
Dhampur,Near DM
Plant .
3 05.01.2020 | Dhampur Sugar | 23.0 17.0 132.13
Mills Ltd.,
Dhampur,ETP
Plant

As per the stacks monitoring reports the parameter SPM of the stacks was found within the

prescribed norms, but the value of RSPM at different points within industrial premises and
Priyanka Modern School were found more than the prescribed norms. The main reason of the
above limit of RSPM value in ambient air quality is due to handling of bagasse, heavy vehicular
movement, fly ash handling in the Industry & heavy vehicular traffic on the State Highway-49
nearest the Priyanka Modern School. Hence, the following directions should be given to M/s
Dhampur Sugar Mills Ltd. (Sugar & Distillery Unit) Dhampur, District-Bijnor to improve
Ambient Air Quality in the premises of the industry and nearby area.

1

&

The operation and maintenance of air pollution control systems should be ensured by the
industry in such a way so that the ambient air quality remains in accordance with the
prescribed norms.

The industry should make permanent wall/structure of adequate height and automatic water
sprinkier etc. to ensure dust control towards the Privanka Modern School.

The conveyor belts of bagasse should be kept 100 percent covered, so that dust emission from
this source may be maintained with in prescribed limits.

The vehicles carrying fuel (bagasse) in the industry premise should be covered with green net
fcloths.

It should be ensured by the industry that proper water sprinkling on the bagasse is to be done
in such a way so that ambient air quality may be with in prescribed limits.

Unit should be develop dense Green Belt of tree towards Priyanka Modern school boundary.
Industry should be operate in such a manner so that there is no adverse impact on the
environment and public health in surrounding.
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(Dr. RohtashKumar) (Mahir Husain) ( J. P. Maurya) (Dhirendra Singh)
Additional CMO Assistant Env. Regional Officer, SDM, Dhampur
Bijnor ' Engineer, UPPCB UPPCB Bijnor

District Mapgistrate, Bijnor
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Stack of 75 TPH Slop Fired Boiler of Distillery Unit and Priyanka Modern
School building (Photograph dated 10.12.19)

Main gate of Priyanka Modern Senior Secondary School
(Photograph dated 10.12.19)
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Inspection of M/s Dhampur Sugar Mills Ltd. Dhampur, Bijnor by
District Magistrate, Bijnor (Photograph dated 28.12.19)
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Regd. No.-387/1988-89

PRIYANKA MODERN SCHOOL

(Registered Under Society Act.)
Naurangabad, Dhampur, Distt.- Bijnor (U.P.) Pin-246761

Website : www.pmsdhampur.com

e-mail : - pms_dhampur@rediffmail.com Fax No. 01344-222076
| 1] A ‘ Date../8.:/R.2343.

1. The Priyanka Modern Sr. Sec. School established on April 1994. The Present
strength of the school is 4014 students on 10t December 2019.

2. The Priyanka College of Medical Science and Research Center established on July

2012 present strength is 220 Students on 10t December 2019.

3. The Priyanka College of Professional Education established on September 2014
present strength is 100 Students on 10th December 2019.

P
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- 3. Tolal water ¢

* ‘ensuring Zero Liquid Discharge,

stack of height

F. No.J-110111586/2017-1A-1 () :
G Govemmentofindia TS
Ministry of Environment, Forest and Climate Change
T s (Al Section) e e :
ELE . Indira Paryavaran Bhawan
Jor bagh Road, New Delhi- 3
Dated: 20" March, 2019

Mis Dhampur Sugar Mills Limited
Village A_Ihéipur,l'_Téhsii’_-{)’hqmpg?,“

District Bijnor (UP) -

: Bh,'ampur.-ﬂs:xigg?;'_-n_l_:'ii'!,s';umi.fgd?ét-_?inag'éisA{;h&ipuf; "'Tel':?'sif'-*'ﬁh’émpur,l-ﬁisirict Bijnor
"~ (UP) - Environmental Clearance - reg. EIoR AR RN

g Sub: Expansion of Molasses/Grain based ﬁlst;ﬂeryfromiﬂom_am 350 KLD by Mis-

Sir,

Viliage Alhaipur, Tehsil Dhampur, District’ Bijnor (UP). The project -also involves capacity
'e_nhancement"pf'co-g_enera'ﬁon Power piant from 3 MW i osMw. :
3. Existing land area is 160000 sqm and no additional land shall be requuéd for the
‘proposed expansion. Green ’beﬁ,has._béen developed in 52600 Sqm, out of the-tbtal project
area, The estimated project cost. is Rs.151.65 crores, Total capital cost €armarked towards
Environtmental poliution control measures is Rs 70,13 groras and the recurring cost (O&M) will
be about Rs2.75 crores per anfium, .~ - ey

4. - There are no Mational. parks, Wildlife Sanctuaties, Biosphere Reserves. Tiger! Elephant
Reserves, Wildlife corridors ete ‘within 10 km from the project site. Khoh River flows: at a
distance of 3.2 ki in North. - : A : : :

J Power requirement after expansion will be- 10500 KVA proposed to be met from. own.

 captive power plant:

_ Exisiing unit has 40 TPH inéiﬁéfa‘fwn-;'.zbé_iié_ﬁ“"f;:‘ihaj more incineration boiler of 75 TPH
capacity shall be installed to meet. he requirement for the proposed expansion,, Bag fiter with a

_' “Page iofs
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Yeast sludge will be usedmbozier,and boiler ash will be used for manuref brick making.

- Hazardous waste will be stored on site and sold 1o authorized recyclers. /

6. The project/activity is. Covered under category A of item 5 (g) ‘Distilleries’ of the Schedule
to the Enviranme_n_t Impact Assessment Notification, 2006 and requires ﬁppraisa?fappmval at .

Central level in the Ministry.

7. . The ToR for the project was granted on 28" January, 2018. Public' hearing was
conducted by the Uttar Pradesh Pollution Coritrol Board on 28" May, 2018, :

8.  The proposal far_-envirc}nmemaf clearance Was considered by the EAC (Industry-2) inits -
meeting heid on 29-31 October, 2018 & 19.20 December, 2018. The project proponent and
their accredited Consultanit M/s Enviro infra Solutions Pyt Lid presented the EIA/EMP report as
per the' TaR. Ih&'@pmmimgejf_ounq the EIA7 EMP Reportto be satisfactory, in consonance with
the presented ToR, and recommencded the project for grant of environmental clearance.

; consenttq =Stablish/Uperate € e e Qutainea. from Hh A LG -
- Control Board as required under the Air (Prevention and Control of Pollution) Act, 1881 and the
Water (Prevention and Control of Pollution) Act, 1974. :

(b) . As already committed by the project progonent, Zaro Liguid Discharge shall bs ensifred
: -an'-::l,’rt;oa'\iVaS_'te}ftreatggf_ @y.atérz,s‘ha}i;ﬁe_ discharged ouitside the premises.. - 3

(e} Necessary authorization required under the: Hazardous and Other Wastes (Management

S aans-Boundary Movement) Rules, 2016, Solid Waste Management Rules, 2016 shall be

obtained and the provisions contained in' the Rules shall be strictly adhered to,

@ o .cd.f-.f,.tﬁ#15914??.@;:@W‘;_lﬁ@fﬁfhgiﬁ?ﬁ.-.ﬁ.miasiw,;.-s_ui_ﬁa.bie,-pcﬁaﬁon- control devices shall be
installed to meet the prescribed norms andfor the NAAQS, The gaseous emissions shall be
* dispersed through stack of adequate ‘height as per CPCB/SPCB guidelines. i .

(e} Total freshwat 1 requirerent shall not exceed 2275 cumiday proposed to be met from

ground ‘water. Prior permission  shall be ~obtained from the concernied: requlatory © -
: a’t’:ir_r_a_ri_ty!c{}w&_ nthl regard. T e B _ :

) The spent wash shai!hetakentomum :e;jffé&""e#a_'ﬁorafnrs (MEE) and the concentrated

spentwash shall be incineratad in the: boiler along with bagasse.
(g-;? -"Tha-di'st'ii_ggr_y; s__‘_f_a'én;tgg p&l‘mittadmgpe;atath mgﬁqmt the vear as proposed.

. Hazafdbu&i chemicals ‘shall be stored-in tanks, tank famms, drums, carboys etc. Flame
- arresters shall be provided on tank farm and :'_the-___'_:sprgen;gj_.t_ra_;;;_sfer__ through pumps. .
) ‘Process organic residue and speptcarbcn if any, shall be sent to cement industries,
ETP sludge, process inorganic & evaporation -'s'art"s_haif_-bé -;_!__i_spesed off to the TSDF.. -
' : : o> 0l Page 2 of 6



3 = A s
: e ’
[ 2 . - : : e
. Wi : : : by
- S
o L3 . : § 3

() The Company shall -_st_rigii_y';;:amply with--_;_tha rules and._-gtﬂdeﬁ_nes _uthr Maaufach#es
@ Storage and import of Hazardous Chemicals (MSIHC) Rules, 1989 as amended time to time. All

transportation of Hazardous Chemicals shall be as per the Motor Vehicle Act (MVA), 1989.

k) The company shall undertake waste minimization Measures as below:-
(i Metering and controf of quantities of active ingredients to minimize waste. _
- () Reuse of by-products from the process as raw materials or as raw material substitutes
in other processes. e PR b T
(i) Use of automated filling to minimize spillage.
{iv} Use of Close Feed system info batch reactors.
v} Venting equipment through vapour recovery systam.

‘(vi) Use of high pressure hoses for equipment clearing to reduce wastewater ‘generation.
: '-_{'{} ' The green belt of 5-10 m width shall be _deveiaped. in mé:‘re' than 33%;0?7 the tﬁtéi!'project

. area, mainly along the plant‘geﬁphery,“in downward wind direction, and ~along road sides efc.
- Selection of plant species shall be as per the CPCB guidelines in ‘Consultation with the State
- Forest Department. : ] : _ -

(m) Al the __.cgfnrr;’itmen%s ‘made regarding issues raised during the public’ hearing/
~ consultation meeting shall be satisfactorily implemented. s ' ' »

() A least 1% of the total project cost shall be allccated for Corporate Environmisnt
Responsibilielg{CER}_anqi itern-wise details along with time bound action plan shall be prepared
and submitt d to the Ministry's Regional Office. ] ; i

(0)  For the DG sets, emission limits and the stack height  shall: be in conformity with'the
extant regulations and the CPCB guidelines. Acoustic enclosure shall be provided to DG set for
contraliing the noise pollution. -~ : - . = i 3

(0} . The unit shall make the arrangement for protection of ‘possible fire hazards during

manufacturing process in material handiing. Fire fighting system shall be as per the norms.

@) Occupational health survaillanse of the" workers ‘shall be done .on & regular basis ang
records maintained as,par:‘thezFacmries Act, s A ol Sk, P _

“{n) The#e‘_;_sha!{_be-.i-adequaia- space inside the plant premises earmarked for ;;'arking of
vehicles for raw materials and finished products, and no parking to be allowed outside on public
places. = | ' :

(s)  Storage of raw materials 'sh_aii_‘ibé ither stored in silos or.in covered areas 1o preveﬁi
dust poliution and nthar-.fu_g_kfve_'emfésmnsz HEA $ik

© €O, generated from the process shall be botlled/made solid ice and sold to authorized
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" places.

Gonditions as un

9.1 The grant of Environmental Clearance is further subjsct to compliance of other generic

() The project authorities must strictly adhere to the stipulations made by the state Poliution
Cantr‘;;; Board (SPCB), State Government and/ or any other s‘tatutcfy;au'thcrﬁy. e

(iiy -No,ﬁ:{ther expansion or modifications in the plant shall be carried out without prior
‘apptomi-of'-_tﬁe- Ministry of Environment, Forest and Cimate Changes. In case of deviations or

alterations in the project Proposat from those submitted to this Ministry -for-.-z;learame‘ @ fresh

reference ,*;_hal_l-:bg;mgcre to the Ministry to as’aeSs*_ihe"-adéQUacy of conditioris imposed and to add
addmanalenwonmeﬂta} Protection measures fequired, if any. ,

(i) - The ibbéﬁéqs bff_ambient-éa;ir_- Quality monitoring st_a'tiq_ns shall be qvgqided in nd‘nsamaﬁan
with the State Poliution Contrel Board (SPCB) and i shall e ensured that at least one stations

concentiations are anticipated.

" each is i;as‘tal_ie@-in-jt'r;_zja,_éz_;-::iwina_-and-dcwnwinﬂ"dﬁecﬁesﬁaé well as where maximum ground level .

v} The Na{i_é'ﬁa_l. Ambisnt Air Quality Emission Standards issued by the Ministry vide G SR,
No. 826(E) dated 16" November, 2009 shall be complied with. 2 :

smndar_ds"f.by-praﬁsding‘inaise control measures including acouistic hoods, silencers, enclosures
etc, on all sources of noise generation. The ambient noise levels shall conform to the starglards
-prescribadlunder'&nyi{éonmgnt:(Prdfep'iiqn}:ﬁcf, 1986 Rules, 1989 viz, 75 dBA (day-time}q;'ld 70

made in the EIVEMP in respect b"f;éh‘ﬁkonmgntaf.'rﬁan'ageme'nz, tisk mitigation measures ang
puﬁ:i;ihaarin'g_s'fzaﬂ be implemented.
(¥ The company shall undertake all ﬁféaféuiesfq_rf._':impmviﬂg. socio-economic conditions of

shall: be un

nt.
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two' Jocal NeWspapers t are
vernacufar language of the locaiji
concerned Regional office of

10. The Ministry rese

11" The abave. conditions ‘wijj be enforced, inter-alia under the provisions of the Water
{Prevention & Control of Poliution). Act, 1974, the Air (Prevenition & . Control of Water Pollution)
Act, 1081, the Er@\:i:rqhmént'--(l_?‘{c‘lecﬁoﬂ} Act, 1986, the Hazardous Waste (Management,
Handling and Trar_xS_'-botmaialy Movement) Rules, 2016 ang the. Public Liability insurance Act.
1991, read with s‘ubsequenf_ametmmmts therein, oo . RO
_ %[z@lq‘
(8. K. -3!'5%!3313\!8}
' . Scientist £
Copy to; - s
1. The Additional Principal Chief Conservator of Forests, MoEF&CC, Regional Office {CZ)
Kendriya Bhayan, 5 Floor, Sector H, Aliganj, Lucknow - 226020 Rl T
2. The Pﬂn’ﬁipai’ﬁec;a{a_m Department - of ‘E-_ﬁvitt;nmént, Government of Uttar Pradesh,
Sachivalaya, Bapu Bhawan, bba, Lucknow - 22 )

3. The Member Secretary, Central Pollution’ Control Baard, Pari‘vésh Eﬂqv.ban:,, 'CBD—Qu‘M\‘ﬁm

C'cimfjléx{"E'a:'s't.ﬂﬁﬁbn.ﬁaga;; Delhi-33
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U.P. Pollution Control Board

¢

CONSENT ORDER
Ref No. - 16136/UPPCB/Bijnore(UPPCBRO)/CTO/air/BIJNOR/2018 Dated : 15/03/2018
To,
M/S SANDEEP SHARMA
DHAMPUR SUGAR MILLS
DHAMPUR SUGAR MILLS DHAMPUR BIJNOR
BIJNOR

Sub:  Consent under section 21/22 of the Air (Prevention and control of Pollution) Act, 1981 (as amended)
to M/s. DHAMPUR SUGAR MILLS

Reference Application No. 734891 Dated : 15/03/2018

& With referéncc to the application for consent for emission of air pollutants from the plant of M/s
DHAMPUR SUGAR MILLS. under Air Act 1981. It is being authorised for said emissions, as per
the standards, in environment, by the Board as per enclosed conditions .

2. This consent is valid for the period from 01/01/2018 to 31/12/2019 .

3. Inspite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 21 (6) of the
Air (Previntion and Controt of Pollution) Act, 1981 as amended.

This consent is being issued with the permission of competent authority .

AMIT - [Boadastty
Date; 2018.03,15
CHAN DRA oy it

For and on behalf of U.P. Pollution Control Board

Enclosed : As above
(condition of consent):

Copy to:  Regional Officer UPPCB Bijnaur for information and to ensure the compliance of the
conditions imposed in the consent order. '

AMIT. = SRcat

CHANDRA T 22557
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1.

2(a).

2(b) .

U.P. Pollution Control Board

Dated : 15/03/2018
CONDITIONS OF CONSENT

This consent is valid only for the approved production capacity of Sugar cane crushing 14000 TCD.

The maximum rate of emission of flue gas should not be more than the emission norms for the
stacks.

Air Pollution Source Details

S.No | AirPolution | Type of Fuel Stack No. Parameters Height
Source
1 Boiler 170 | Bagasse-100 01 Particulate |ESP as APCS

TPH and 170 TPH Matter and stack
TPH height 90

meter
common
stack from

ground level
The emissions by various stacks into the environment should be as per the norms of the Board .
Emission Quality Details Detail
S.No Stack No ~_ Parameter Standard

1 01 Particulate Matter 150 mg/nm3/ m3

Quantity of other pollutants should also be as per the norms prescribed by the Board/MOEF & CC/or
otherwise mandatory .

The equipment for air pollution control systém and monitoring ,as proposed by the industry and
approved by the Board should be installed in their premises itself .-

The modification or installation in the existing pollution control equipments should be done only by
prior approval of Board .

The operation of air pollution control system and maintenance be done in such a way that the
quantity of pollutants should be in accordance with the standards prescribed by the Board/MoEF &
CClor otherwise mandatory .

Unit should do provisions for fugitive emissions chimney/stack as per the norms of the Board/MOEF
& CC/or otherwise mandatory .

The unit should submit the stack emissions monitoring report within one month from issuance of
consent order along with the point wise compliance report of the consent order . Further quarterly
monitering report should be submitted .

Specific Conditions:
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1.This consent is valid for production of sugar from cane crushing capacity 14000 TCD and 60
Megawatt Co generation.

2. Quality of the Emission should always meet the Emission norms for Sugar units as prescribed in
the Environment (Protection )Rules 1986.

3. Emission from the boiler w.r.t. Particulate Matter must meet the stipulated norms specified By
Ministry of Environment , forest and climate change , Govt. of India vide notification no. GSR 35
(E) dated 14.01.2016.

4. Unit shall install Online Emission Monitoring System at the stack of air polluting sources and
ensure the connectivity to the servers of CPCB and UPPCB with 6 months. '

5. Unit shall comply the provisions of Air (Prevention and Control of Pollution) Act 1981 as
amended and Environment (Protection) Act 1986, and direction issued by Hon'ble National Green
Tribunal, New Delhi. :

6.Unit shall submit the ambient air quality report and stack report of the air pollution sources from
laboratory authorized from MOEF & CC.

7.Unit shall develop Green Belt in minimum 33 percent area of Industrial Premises as per the
provisions laid down in office order no. H16405/220/2018/02 dated 16-02-2018 of U.P. Pollution
Control Board. The copy of said office order is available on the website of U.P. Pollution Control
Board www.uppcb.com.

8.Unit shall use Bio-briquette as co-fuel with main fuel in the ratio of minimum 20 percent in boiler
subject to its availability.

9.Ash disposal must be in an environmentally safe manner and Fly Ash Rules must be complied.
10.This Consent order shall automatically become invalid on issuance of Closure Order by C.P.C.B/
UPPCB and further on Revoking of Closure order, the Consent order shall become valid.

| Digitally signed by
AM ‘T AMIT CHANDRA

Issued with the permission of competent authority . CHANDRA Tos 2 soss0

" For and on behalf of U.P. Pollution Control Board .
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e U.P, Pollution Control Board

= CONSENT ORDER
Ref No. - ' Dated : 15/03/2018
~ 16137/UPPCB/Bijnore(UPPCBRO)/CTO/water/B
IJNOR/2018
To,
M/S SANDEEP SHARMA
DHAMPUR SUGAR MILLS :
DHAMPUR SUGAR MILLS DHAMPUR BIJNOR
BIJNOR /

Sub:  Consent under Section 25/26 of The Water (Prevention and control of Pollution) Act, 1974
(as amended) for discharge of effluent to M/s. DHAMPUR SUGAR MILLS

Reference Application No :734912 Dated :15/03/2018

j 2 For disposal of effluent into water body or drain or land under The Water (Prevention and control of
Pollution) Act,1974 as amended (here in after referred as the act ) M/s. DHAMPUR SUGAR MILLS
is hereby authorized by the board for discharge of their industrial effluent generated through ETP for
irrigation/river through drain and disposal of domestic effluent through septic tant/soak pit subject to
general and special conditions mentioned in the annexure ,in refrence to their foresaid application .

2 This consent is valid for the period from 01/01/2018 to 31/12/2019 .

3. In spite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 27(2) of the
Water (Previntion and Controt of Pollution) Act, 1974 as amended .

This consent is being issued with the permission of competent authority .

+, Digitally signed by
AMIT - AMIT CHANDRA

CHANDRATEE
For and on behalf of U.P. Pollution Control Board

Enclosed : As above
(condition of consent):

Copyto:  Regional Officer UPPCB Bijnaur for information and to ensure the compliance of the
conditions imposed in the consent order.

T ;_Lm:t:lw slggeni by
A Date: 2018.03.15
CHAND_BA 16:51:13 +05'30'
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U.P. POLLUTION CONTROL BOARD, LUCKNOW

Annexure to Consent issued to M/s. DHAMPUR SUGAR MILLS vide

Consent Order No. 734912/ Water

CONDITIONS OF CONSENT

Dated : 15/03/2018

1. This consent is valid only for the approved production capacity of Sugar cane crushing 14000TCD.
2. The quantity of maximum daily effluent discharge should not be more than the following :

Effluent Discharge Details

S.No

Kind of Effulant

Maximum daily

1

Domestic

50 KLD

discharge KL/day

Treatment facility and
discharge point
Septic Tank

Industrial

2800 KLD(1400 KLD
effluent discharge
from cane crushed

and 1400 KLD Spray

pond overflow or
cooling tower
blowdown) only one
outlet is allowed

ETP

3. Arrangement should be made for collection of water used in process and domestic effluent
separately in closed water supply system. The treated domestic and industrial effluent if discharged
outside the premises, if meets at the end of final discharge point, arrangement should be made for
measurement of effluent and for collecting its sample. Except the effluent informed in the
ap lication for consent no other effluent should enter in the said arrangements for collection of

uent. It should also be ensured that domestic effluent should not be discharged in storm water

draln
4a. The domestic effluent should be treated in treatment plant s0 that the should be in conformity w1th
the following norms dated treated effluent .
Domestic Effulant
S.No Parameter Standard
1 Quantity of Discharge 50KLD
2 Total Suspended Solids 100mg/l
3 BOD 30mag/l
4 COD 250mg/l
b Oil & Grease 10mg/l
4b. The industrial effluent should be treated in treatment plant so that the treated effluent should be in

conformity with the following norms. .
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Industrial Effulant
S.No . Parameter ' Standard
1 Total Suspended Solids 100mg/I(For disposal on

land) or 30 (For disposal in
surface water)

2 BOD 100mg/I(For disposal on
land) or 30 (For disposal in
surface water)

3 CoD 250ma/l
4 Oil & Grease 10mg/l
5 Quantity of Discharge 2800 KLD(1400 KLD cane

crushed discharge and 1400
KLD waste water from spray
pond overfolw or cooling
tower blowdown) only one
outlet is allowed.

Effluent generated in all the processes, bleed water, cooling effluent and the effluent generated from
washing of floor and equipments etc should be treated before its disposal with treated industrial
effluent so that it should be according to the norms prescribed under The Environment (Protection)
Act,1986 or otherwise mandatory .

The other pollutant for which norms have not been prescribed, the same should not be more than the
norms prescribed for the water used in manufacturing process of the industry .

The method for collecting industrial and domestic effluent and its analysis should be as per legal

Indian standards and its subsequent amendments/standards prescrlbed under The Environment
(Protection) Act, 1986.

The treated domestic and industrial effluent be mixed (as per the provisions of Condition No. 2) and
disposed of on one disposal point. This common effluent disposal point should have arrangement for
flow meter/V Notch for measuring effluent and its log book be maintained .

Specific Conditions:
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1. This consent is valid for production of sugar from Sugar cane crushing capacity 14000 TCD .

2. The Final treated effluent quantity shall be restricted to 1400KLD and Cooling Tower blow down
shall be restricted to 1400 KLD in compliance of notification no G.S.R.35(E) dated 14.01.2016 of
MoEF&CC. Only one outlet is allowed from the unit.

3. The final treated Effluent quality should conform to standards as prescribed in notification no
G.S.R.35(E) dated 14.01.2016 of MoEF&CC.

4, Unit shall make proposals for treatment of domestic water through STP and re used the treated
water to the maximum extent within 06 month.

5. Unit must comply the conditions of NOC from CGWA for extraction of Ground water.

6. Unit must comply the direction issued to the unit by CPCB letter
no.B190197/NGRBA(RG)/CPCB/Sugar/15/2016-17/13194 dated 30.10.2017/02.11.2017

7. The unit must restrict its lagoon storage capacity to 15 days.

8. The unit must utilize treated effluent meeting the prescribed norms for irrigation as per irrigation
management plan validated by expert institution.

9. Unit shall implement the recommendation of the adequacy report of NSI Kanpur.

10. Unit must maintain and operate the installed Electromagnetic flow meter at water source (Tube
well) and outlet of ETP, proper records should be maintained of the water abstracted from ground
water/Effluent discharged and effluent used for irrigation.

11. Unit shall ensure the proper operation and maintenance of online monitoring system and
maintain the records, and ensure the connectivity to the servers of CPCB and UPPCB

12. Unit shall comply the provisions of Water (Prevention and Control of Pollution) Act 1974 as
amended and Environment (Protection) Act 1986, and direction issued by Hon'ble National Green
Tribunal, New Delhi.

13. Unit shall submit treated effluent monitoring report and ground water quality monitoring report
done by MoEF & CC approved laboratory within 3 months.

14. Unit shall develop green belt in and also provide arrangements for odor control and to control the
mosquitoes in the bio compost yard.The Green Belt shall be develop as per office order dated 16-02-
2018 of UPPCB. A copy of the office order is available on www.uppcb.com.

15- This Consent order shall automatically become invalid on issuance of Closure Order by C.P.C.B
/ UPPCB and further on Revoking of Closure order, the Consent order shall become valid.

AMIT o
Issued with the permission of competent authority . i }
: CHANDRA s

For and on behalf of U.P. Pollution Control Board .
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Phone : 0591-2485594

— REGIONAL OFFICE
""'"“"____ Uttar Pradesh Pollution Control Board
MORADABAD—-M4OOI
Source Emission Monitoring Results
1. Name & Address of Industry BiS. Rhangpa. g axicdlo. (15
 CAugaliat), B epeanc...
é—LJ Jey.
~ 2. Production Capacity A
3. Sample collected by M 7T ﬂéﬁzﬂ;\ Tashi ¢9~
4. Source of Sampling Ldact,
5. Date of Sampling | Ll £
6. Stack Attached to . &7;537
7. Capacity of Boiler / D. G./Furnace it 0'7"/ ha.
8. Type of Fuel uses
9. Quantity of Fuel Consumption 9a:0 'T'j fifa‘?{
10. A.P.C.S. R - W
(Air Pollution Control-System) - < L
- $.No. PARAMETERS | VALUE STANDERD VALUES
1. Stack height in Meters /Feets - o Opp poetr
2. Ambient Temp. in 'C : a?g,:g L
3. Stack gas Temp. in 'C | [ Ze0"c -
4. Velocity in Meter /sec e i .!?)/ Sie:(e
5. Concentration of SPM in mg /Nm® %642 mJJ Nf# ormd L 0
6. Concentration Sulphur Dioxide in mg /Nm’ or Kg /Ton . /
7. Concentration of Fluoride in mg /Nm’ . ' /
8. Concentration of NOx in mg/Nm’/ppm _ L : /
9. Concentration of Acidmist in mg /Nm’. : //
 10. Other e .

g M%ﬂ? 4 g
cientific Assistant Asstt. Scientific Officer Regional Officer
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Phone : 0591-2485594
s,

N REGIONAL OFFICE
w== Uttar Pradesh Pollution Control Board
s MORADARAD-244001

Source Emission Monitoring Results

1. Name & Address of Industry PILS.. 9.69}.27/9«.:./ Kc@gm 2ty tidd

CRiskd 7,31 Loty ds. Résaragassa S o<
2. Production Capacity Re.eun &f&f&ﬂ&ﬂg%&? Sl
3. Sample collected by il Kamexcdrd, VP est, i
4. Source of Sampling _ .&ﬁc&_
5. Date of Sampling L8 LB ...
6. Stack Attached to MQ/
7. Capacity of Boiler / D. G./Furnace T BT Lha. ,
8. Type of Fuel uses g%%dé&@m'rﬁwﬁ -%ém’f' lfash
9. Quantity of Fuel Consumption ws’nf' m £: S@%@d‘
10. A.P.CSS. yr .f,g
(Air Pollution Control-System) % Yy l,z_‘,
S.No. PARAMETERS VALUE STANDERD VALUES
1. Stack height in Meters /Feets gg :.c:»..meﬁz—
2. Ambient Temp. in ‘C | R s
3. Stack gas Temp. in °C LLSee
4. Velocityin Meter /sec Wedrrf. S
5. Concentration of SPM in mg /Nm® L 47%7/.{\!}?2 .....
6. Concentration Sulphur Dioxide in mg /Nm’ or Kg [Ton
7. Concentration of Fluoride in mg /Nm’
8. Concentration of NOX in mg/Nm’/ppm : /
9. Concentration of Acidmist in mg /Nm’, - /
10. Other S //

Sczentlfic Assnstant Asstt, Scientific Officer Regional Officer
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L P’g UTTAR PRADESH POLLUTION CONTROL BOARD
e «W% Mmooz wy),

1.ﬂowwfﬁw(@ws‘cﬁr‘s‘) 2. Ho ¥R YR e (@merat saTE)
gTAYR faoR | YR e |
fawa Seim g1 9Fel @ Wy arg gl figEvr vd uRaefa arg worar @
A fEiva aFel & ey W o B, 9y (UgNvT Frarer qun FraF)
Jiftrfr 1981 @Y €T 31¢ @ 3 aTa B

g8 & # %o o PR e (R fe) @ amwa s, g, fasER, ag
(sreoT fyamer e fA=on) SRR 1981 HY &1RT 40 & ARATT UPH B & |

I8 5 #o vmR TR frew foo (IR T9E), amR, SR, #o emR PR
e foo (et soiR), amgR, fawsik & W=y § A0 Wiy &Ra sifdravo, H—a‘f%ﬁfﬁ
# farEf= sfogo war—1007 /2019, @ e W R ASvE el §919 J0H0 TEHYT
fra=or 9€ vg = # fRie 13.11.2019 gRT A aewr wiRa fvd -

"Grievance in this application is against operation of boilers of distillery unit
operated by M/s Dhampur Sugar Mills in District Bijnor, Uttar Pradesh. The
same is affecting the health of the students in the vicinity.

Let the Uttar Pradesh State Pollution Control Board (UPSPCB) and the
District Magistrate, Bijnor look into the matter, take action in accordance
with law and furnish a factual and action taken report in the matter within
one month by e-mail at judicial-ngti@gov.in.

A copy of this order be sent to the UPSPCB and the District Magistrate,
Bijnor by e-mail for compliance.

The applicant may furnish a set of papers to the UPSPCB and the District
Magistrate, Bijnor and file affidavit of service within one week.

List for further consideration on 27.01.2020."

g & W0 ARHIeT F IWaT gIRG MY AP 13112019 & RT Wy et
& w9 H renfeer, ek & sy sy R 18.11.2019 8T Wgad o 8g &F
&1 e far w1 2| SufSienfier) amR faemi, o g Rfecaer 1@ Swr ueer
yquor A g IR & SRyl gRT 499 gR R e folo, emqR, favHR
(IR Td e UE g ded Wiigr davg! e, gAY, fdoHR BT wge e
Uq 3g5avT {0 10.12.2019 @1 fBgr 7T |

g 5 %0 avR PR e fo, ymR, wemafe waq & gRaea arg orar &
5@ feAT 05.01.2020 ® fFgr war fAd @UH—10 BT A 159.66 HIGHIUATH /E
Hrex grar Tt o 6 FeiRa =@ 100 ATgmTE /v AR A e B

I8 f& #0 ymAR YR fiew o, umyR, Sogwo wire & @AM & IRay Ay
HT gHaur fRATd 05012020 & fbar war fgd @wH—10 @1 A 18212
nﬁaﬁum/aﬁﬁawwsﬁﬁﬁﬁaﬁawmom/wﬁmﬁm%!

%/ ....... 2

/

2 12 A, fagfa @vs, TC. 12 v. Vibhuti Khand,
et TR, dETS—226010 Gomti Nagar, Lucknow-226010
GRHTY: 0522— 2720831,2720828,2720691,2720681 Phone: 0522- 2720831,2720828, 2720691, 2720681
g-"@-info@uppeb.com e-mail: info@uppceb.com
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g & %o R PR e foo, gmgR, godiodio wire & A arg O @

agsaor fee 05012020 ® fomam war R diwE—10 &1 AT 13213 HGHIAE /&
drex grar T o % FrifRa w96 100 wEEU™ /EE AR W SfEE 2

ug f5 gt Ared e dw9 & IR 9y TOraT &1 gHEv A 11.12,

2019 @7 favar Tar fgd dowso 10 &1 99 208.59 HIGHIUTH /€9 HIex Uil 197 1 1F
RufRa A 100 dEHU™ /BH Wer | A 2|

TE fo5 gwpr Are+ T dww @ el g qorer @1 sgsa ga: e 05,

01.2019 &7 farar a1 vy MowHo 10 &1 HF 197.96 ATSHIUTH /EF HIex U1 74T O
fPufRe w1 100 ATSHEI™ /89 AieX 9 e B |

7% & T Rifecn aferd, ReR & 3. R 14.01.2020 ERT S R &

fenfefal va wiivedt wa @ ARl & wrey we=h o @ Rue R @ ¢ 2
o srgar faaror feed 8-

1)
2)
3)
4)
5)
6)

1)
2)
3)

1)

1.

Health Examination result of Priyanka College of Professional Education(75
Students)-
Irritation in eyes found in 18 students.
Respiratory disease found in 1 student (Upper Respiratory Tract Infection)
Headache found in 3 students.
Cough found in 4 students.
Abdominal pain found in | student.
Body ache found in 1 student.
Health Examination result of Priyanka Sr. Secondary School andPriyanka
College of Medical Science & Research Center (3010Students)
[rritation in eyes found in 12 students. .
Dysponea (Respiratory problem) found in 3 students.
Headache found in 1 student.
Allergy found in 1 student.
Health Examination result of Villagers (155), nearby Industry
Eye irritation found in 6 villagers.

7 f& dgw wfafy gvr Roe A 10122019 sxameRa 14.01.2020
affa & f semm #Ho g gR e foo & aReR vd g ared st o
waes Tfidgee #Hex o we fuiRa amel ¥ afde v o @ 9= eRg
S BT AT wUTSM, dTEAl @1 SEATTHA, Yellg VW Bl BUTe Ud WY
BEa—49 B WHIY AF aTEAT T AENHE B | YT WA GRT gEER TR Hed
o0 @R v@ e 3aE) gmER, e @1 fFragar fFda o B o @)
e B T -
The operation and maintenance of air pollution control systems should be ensured by

the industry in such a way so that the ambient air quality remains in accordance with
the prescribed norms.

s

—
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2. The industry should make permanent wall/structure of adequate height and automatic
water sprinkler etc. to ensure dust control towards the Priyanka Modern School.

3. The conveyor belts of bagasse should be kept 100 percent covered, so that dust
emission from this source may be maintained with in prescribed limits,

4. The vehicles carrying fuel (bagasse) in the industry premise should be covered with
green net /cloths.

5. It should be ensured by the industry that proper water sprinkling on the bagasse is to
be donein such a wayso that ambient air quality may be with in prescribed limits.

6. Unit should be develop dense Green Belt of tree towards PriyankaModern
schoolboundary.

7. Industry should be operate in such a manner so that there is no adverse impact on the
environment and public health in surrounding. '
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